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THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K.
HANDIQUE): With your permission Sir, I rise to announce that Government Business during the

week commencing Monday, the 271 of November, 2006 will consist of :-

1. Consideration of any item of Government Business carried over from today’s Order Paper.

2. Consideration and passing of the Jalianwala Bagh National Memorial (Amendment) Bill,
2006.

S Consideration and passing of the Constitution (Scheduled Tribes) Order (Amendment) Bill,

2006, after it is passed by Rajya Sabha.

4. Discussion on the Report entitled “The State of Panchayats — A Mid-Term Review and
Appraisal”.
5 Consideration and passing of the Central Institute of English and Foreign Languages

University Bill, 2006, after it is passed by Rajya Sabha.
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): I request the hon. Speaker to include the
following items in the next week’s agenda:

1. The intervention of the Central Government to settle the dispute with regard to the water
level in Mullapperiyar Dam between Kerala and Tamil Nadu.

2. Bringing a Central legislation in respect of giving relief to farmers in the matter of debt
relief to prevent further suicides.
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DR. K.S. MANOJ (ALLEPPEY): Mr. Speaker, Sir, the following items may be included in next
week’s agenda:

1. Need to establish a permanent unit of ICMR and Vector Control Research Centre in
Alappuzha for the surveillance and control of vector-borne diseases like Chikungunya,
Dengue fever, Japanese B. encephalitis, filarial and Malaria, and also to strengthen the
State Institute of Virology and Communicable Diseases.

2. Fulfil the assurances made on the floor of the House by the then hon. Defence Minister
that compassionate appointment would be given to the widow of the driver of Border
Roads Organisation, late R. Maniappan, who was kidnapped, tortured and killed by the
Taliban in Afghanistan.
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SHRI SUNIL KHAN (DURGAPUR): Mr. Speaker, Sir, the following items may be included in next
week’s agenda:

1. The prices of essential commodities are increasing day by day. There 1s no step taken by
the Government to control it. There is an urgent need to bring down the prices of
petroleum products as the international prices have come down. It should be done
forthwith so that the prices of the essential commodities will come down.

2. The unorganised workers, like bidi workers, construction workers, richshaw-pullers,
agriculture workers, mutia-mazdoors, brickfield workers, mining workers, seaport
workers, bus drivers and conductors, shop-keepers’ workers should have the right to get
PF and pension. A comprehensive Bill should be brought immediately so that they will
not commit suicide.
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SHRI P.S. GADHAVI (KUTCH): Mr. Speaker, Sir, I may kindly be allowed to raise the following
issues related to the Railway Ministry in the list of next week’s business in the Lok Sabha :

1. The hon. Railway Minister, in the last Railway Budget, declared a direct train from
Bhuj to Bareilly thrice a week via Palanpur. But uptill now the Railway authorities
have not started this train. This train should be started immediately.

2. Gauge conversion between Bhiladi and Samdari Railway line be expedited, and
completed as immediately as possible.

MR. SPEAKER: Thank you very much.




